Income Tax App_ellate Trlbunalr ‘Mumbai enches,Mumbal

oz ITANo - Name of the Asscessee

T T Tosrae |
~1- 2_ ITA» 10851MJ26, |Shankar Rajaram Neelam

|3 [7TA[8514/M/35 |Viking Technology & Trade Pvt. Ltd

_4 | ITA 17086/M/25 |Jaydeep Construction

B 5 ITA 105:9]1\/[‘/'2'6 B Sham1m Abdul Rauf Shaukh L o
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IN THE INCOME TAX APPELLATE TRIBUNAL
MUMBAI BENCH-“A” MUMBAI

BEFORE SHRI OM PRAKASH KANT, HON’BLE ACCOUNTANT MEMBER
: AND '
SHRI ANIKESH BANERJEE, HON’BLE JUDICIAL MEMBER

List of orders to be pronounced on 05" May, 2026 (Tuesday)

| Sr.No. | ITA Number | Name of Assessee Date of | Bench | Author

- hearing
1 '291/M/26 | Mumtaz Mohsin 22/04/26| A | IM
Khan |

Saurhya
Sr..PS
Mumbai, Dt : 04/05/2026 ,




IN THE INCOME TAX APPELlATE TRIBUNAL, MUMBAI BENCHES MUMBAI

(BEFORE SHRI SANDEEP SINGH KARHAIL, JM AND SHRI BUAYANANDA PRUSETH, A.M.)

{Orders pronounced on 30.04.2026)

Date of hearing

SI.No. | ITANO. Assessee Author | Bench -
1-4, 9172/Mum/2025 | Small Industries 22/04/2026 JM F
9173/Mum/2025 " | Development Bank
781/Mum/2026
871/Mum/2026 .
5, 5680/Mum/2025 | Jasraj Changalal Jain 16/04/2026 M F
6. 4865/Mum/2025 | Fees Regulating 15/04/2026 JM F

Authority

(Prabhgijsnar Kesarwani)

Sr.PS




IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES MUMBAI

» (BEFORE SHRI SANDEEP SINGH KARHAIL, JM AND SHRI BIJAYANANDA PRUSETH, A.M.)

(Orders pronounced on 04.05.2026)

SI.No. | ITANO. Assessee Date of hearing | Author | Bench
1-2. 1084/Mum/2026 | Shankar Rajaram "16/04/2026 M F
1085/Mum/2026 | Neelam '
3. 8514/Mum/2025 | Viking Technology & 16/04/2026 M F
' Trade Pvt. Ltd.
4, 7086/Mum/2025 | Jaydeep Construction 16/04/2026 M F
5. 1059/Mum/2026 | Shamim Abdul Rauf 16/04/2026 JM F
Shaikh

(Prabha@ar Kesarwani)

Sr.PS




LIST OF APPEALS AUTHORED AND PRONOUNCED
BY SMT. BEENA PILLAI, HON. JM,
FOR THE PERIOD 01/04/2026 TO 30/04/2026

Date of

Society Ltd.

Sr.| .. Name of
No. Appeal No. A.Y. Appellant Bench Pronouncement
DCIT vs. Sri _
ITA No. 9383 to Shanmukhananda »
1-3)0385/Mum /2025 Fine Arts & G 10/04/2026
_ 5 Sangeetha Sabha
4 |ITA No. | Z"&?ﬁiﬁiﬁim G 13/04/2026
9391 /Mum/2025 Put. Ltd. -
ITA No. M/s. Alok
P |7301/Mum/2018 Industries Ltd. | 16/04/2026
Reliance Jio
ITA No.
6 15991 /Mum/2023 igl;ocomm USA I 17/04 /2026
- |Reliance Jio -
Infocomm Pte. Ltd. .
7-8| gfngrsz%z - & Reliance Jio I 17/04/2026
‘ Infocomm USA
Inc.
ITA No. ‘ Scheme 2 of ARCIL :
9 |l7236/Mum/2025 CPS 002 I Trust | 20/04/2026
ITA No. ITO vs. Geeta Kirit
10 l9038/Mum/2025 Muchhala G |20/04/2026
ITA No. _ .
11 6657 /Mum /2025 Sharda Marketing |G 20/04/2026
ITA No DCIT vs. Society of _
12 6844 /Mum /2025 {the Ser\{apts of the ||G 20/04/2026
Holy Spirit
13—-|ITA No. 282 & Yogayatan _
14 (1332 /Mum /2026 Jankalyan Trust . |© 20/04/2026
ITA No. Unilever Industries| -
15 14808/ Mum/2024 Pvt. Ltd. G 22/04/2026
State Bank of
16—{ITA No. 3680 & .
India (Cross G 21/04/2026
17 13882/Mum/2017 Appeals)
18—ITA No. 5803 & . ITO vs. Sourabh
19 |5804/Mum /2025 Navalkishor Garg | 21/04/2026
ITA No. - |Gamnaram Okhaji
20 |l6789 /Mum /2025 Prajapati G 23/04/2026
g Sambhau Tirth
21-ITA No. 6485 & .
22 6486/ Mum /2025 Co-op Housing G, 23/04 /2026




Sr.

Name of

Date of

No. Appeal No. | A-Y- Appellant Beng:h Pronouncement
ITA No. . :
23 7158/ Mum /2025 SES Associates G 23/04/2026
ITA No. ' Shubhada Pradeep
24 824 /Mum/2026 |~ |Chavan B 23/04/2026
ITA No. : Himalkumar
25 656/Mum/2026 || Pravinkumar Rana|” ®MC) 24/04/2026
ITA 2015-|Sood Paper and
26 733/Mum/2026 ||16 Allied Chemicals G 27/04/2026
_ |ITA ' Swami Narayan '
27 |195/Mum/2026 | Hari Mandir Trust || 27/04/2026
ITA ~ Jeo1s- . » ’
28 859/Mum/2026 [19 Augustine Rex SMC ||28/04/2026
ITA ‘v
2159/Mum /2017, |2012-
29-5593/Mum /2017, (|13 to |Siemens
33 |[7322/Mum,2018, |2016-|Aktiengesellschaft | 29/04/2026
7192 /Mum/2019, |17
1253/Mum /2021 |
34—(|ITA 2664 & Govardhan
35 |461/Mum/2026 | |ICharitable Trust |© 30/04/2026
ITA ‘ 2019-|[Tejas Mukesh
36 11h328/Mum /2026 |20 [Shah SMC  |30/04/2026
ITA 2019-|Kaushik Narottam
37 11771/ Mum/2026 20  |Soni ! 30/04/2026
‘ Nanha Tara
ITA - 12021- -
38 2319/Mum/2026 |22 Welfare : SMCA 30/04/2026
! Foundation
ITO vs Shiv Sagar
ITA 2015- . ;
39 Business Premises ||G 30/04/2026
796/Mum/2026 (16 Co-op. Soc. Ltd.
ITA 2009-|ITO vs Hansu '
40 2298/Mum /2026 |10 Kumar Pandey SMC ~ 130/04/2026
ITA 2017-{Mukesh Mohanlal
*1 l7450/Mum/2025 |18 |Bhatia ! 30/04/2026
' 2014- . '
42—(ITA 8000, 8166, 15 & ||IBNP Paribas India
44 |5354/Mum/2025 [2018-|Solutions Pvt Lta |°  |30/04/2026
19 ‘
ITA 2022-|Satyam Generic -
45 lo318/Mum/2025 |23  |Pharma Pviltd  |© 30/04/2026
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